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HLAL 945(A).—HET TEHN, T (H=I0T) f990, 1986 & 720 10 & T ufsa wateor
(dwaroT) arfafm, 1986 (1986 oHT 29) I 9N 12 & STUW (1) & TE (T) AN &1 13 AT Ted
TIfeFerat BT SATT I §U, WA WIhT & TATGIUT 3R I HAGT T ST THh H1.37.1174(37),
TG 18 TR, 2007 FHT ARG T WA H &, I :--
2. IFA AMREA § T wRvt |,
(%) HH HEATH 33, 42, 48 3N 51 X IFY Gafyd sfafedt & ©F W HHn: F=folfad 9 §&dis
AR wfafeeat @t s, srefq —

(1) | (2) (3) (4)

“33 | Ho #TTH ERTAT R (1) Efo droewo T
gsfigge fiwd, 10, (2) Efo FTERT HAX 08.04.2013
Ffafddt T, feee- (3) <o et |
110007 (=) 07.04. 2018 T

42 | R0 gfede gATET (1) =it JPo 7T FH™T
THIfgue, 104, foar (2) Tfo THO FTARTATT THTE 08 .04.2013
TEEeT! §hod, Mods], (3) &t & HwT I g
T TS, qRNET, 07 .04. 2018 d&
£ITETE - 500020 (37T
Tee)

1471 GI/2013 (1)
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48 T0 THTE od TATOEhS (1) &t ITHT TH THR
@m’ fearafor goaf (2) sTrOaT =T o q:,_’(f;q-;uﬁ 08.04.2013
FUFHT, TS FERST HfeT | (3) T ARIEU U IEER g
P WA, FEH A B 07.04. 2018 d
99, gl (afz=Hn)-
421301
(BT )

51 Ho HF TAATIUESH ga (1) Efo He=5 3TN0 T
fofies, 324,401,402,423, | (2) FHAR f&fa dlo @ 08.04.2013
37T 424 AfEHA AGhe, (3) sfo wfa S g
FFST HTT S G, Tl 07.04. 2018 deh”’
H1Y UE, TEAEETE -
380006 (T=11d )

(@) W T 1073TR 3T Haiferd wfafedt & Tzam f=fofad e Seme 3R sfafear sfq: wnfua
i STU, 3t -

(1) (2) (3) (4)
“108 |T0 foomeEm  wmaeeHr | (1) &t domo fagT
gfdfast mo fofafcs, wic . | (2) 4 THoT=oatmamen 08 .04.2013
108, fefgae =3, | (3) sfo Howio Fezmi g

TEEET, qEHIaT - 751016

07.04. 2018 T’
(amfewn )

[1.H.599-15018/7/2003-HdEsy]
sl TRXTE &84, TORHT

feuur : 7o SIfREET YA & TOIUE, STHIURUT § €S HAT. 1174 (), ARG 18 ITE, 2007 A
ySpIfETd ST Mg of ST A=Al Wo H1.AM.1530(37) AE 13 fEEET, 2007, H1IM 1811(37) TG 24
AT, 2007, F.3M55 (37), ARG 9 oI, 2008, H1.3TM.428 (37), ARG 4 TTF 2008, HI.3M. 865(37)
A 11 379, 2008, H1.3M1894 (37) AHG 31 JTE, 2008, HI.IA. 2728(3T) AW 25 FFaT, 2008,
13T 1356(37) ARG 27 TE, 2009, H1.37.1802 (37) ARG 22, TE, 2009, H1.3T. 2399 (7) TG 18
fedaT, 2000, .37 3122 (37) TG 7 GHIT, 2000 FH1.3. 3123 (37) W 7 fgHT 2000 W FHr.am.
142 (37) AHE 21 SFEE 2010 H1.3T619 (37), TG 19 = 2010, H1.37.1662 (37) TG 13 @, 2010,
H1.311.2390(37) ARG 30 FHTaR, 2010, T3 2904 (37) TG 8 fagaT 2010, H1.27.181 (37), ARG 28
G, 2011, HT.3M692 (37), TG 5 3T, 2011, BL.3ALIS37 (1), TNG 6 DT, 2011, BI.3A1754
(37), TH@ 28 @, 2011, HLI. 2609(37) @ 22 Fea, 2011, H.3T. 264 (37) qH@ 13 FET,
2012, LI 1150 (37) ARG 22 ¥E, 2012 HL.3T. 2039 (37) ARG 5 fadaw, 2012, FH1.3T. 2802 (37)
AR 27 TG, 2012, FH.3T. 2850 (37) THRI 7 fEGaw, 2012, 3T H1.3M.502 (2T), AHG § W, 2013 T
TZETEd S3mYE T T |
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MINISTRY OF ENVIRONMENT AND FORESTS
NOTIFICATION
New Delhi, the 8th April, 2013

S.0. 945(E).—In exercise of the powers conferred by clause (b) of sub-section
(1) of Section 12 and Section 13 of the Environment (Protection) Act, 1986 (29 of 1986)
read with rule 10 of the Environment (Protection) Rules, 1986, the Central Government
hereby makes the following further amendments in the notification of the Government of
India in the Ministry of Environment and Forests, number S.O. 1174(E), dated the
18" July, 2007, namely :-

In the Table appended to the said notification,-

(a) for serial numbers 33, 42, 48 and 51 and the entries relating thereto, the following
serial numbers and entries shall respectively be substituted, namely :-

1) (2) (3) (4)
"33 | M/s Shriram Institute for (1) Dr. V.K. Verma
Industrial Research, (2) Dr. Jagdish Kumar 08.04.2013
19, University Road, (3) Dr. Mukesh Garg to
Delhi — 110007. 07.04. 2018
42 | M/s Universal Enviro (1) Mr.T. Murali Krishna
Associates, # 104 & 105, Libra | (2) Dr. N. Satyanarayna 08.04.2013
Enclave, RTC 'X' Roads, Prasad to
Musheerabad , (3) Mr. T. Krishna Chaitanya 07.04. 2018
Hyderabad — 500020.
(Andhra Pradesh)
48 | M/s Sky Lab Analytical (1) Mr. Balkrishna S.
Laboratory, Chintamani Smruti | Pansare 08.04.2013
Apartment, Opp. Ganjanan (2) Mrs. Ranjana A. Kulkami to
Maharaj Mandir, (3) Dr. Narayan A. 07.04. 2018
Near Phadke Hospital Degwekar
Parnaka, Kalyan (W) —
421301.
(Maharashtra)
51 | M/s San Envirotech Pvt. Ltd., | (1) Dr. Mahendra R. Sadaria
324, 401,402, 423 & 424, (2) Miss. Diti P. Patel 08.04.2013
Medicine Market Opp. Shefali | (3) Dr. Khyati Thacker to
Centre, Paldi Cross Road, 07.04. 2018~
Ahmedabad — 380007.
(Gujarat)
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(b) after serial number 107 and the entries relating thereto, the following serial

number and entries shall be inserted, namely :-

(1) (2) (3) (4)

"108| M/s Visiontex Consultancy (1) Mr. B.K. Mishra
Services Pvt. Ltd., Plot — (2) Mr. N.L. Agarwalla 08.04.2013
108, District Centre, (3) Dr. K.C. Nathsarma to
Chandrasekharpur 07.04. 2018~
Bhubaneswar — 751016
(Odisha)

[ F.No. Q. 15018/7/2003-CPW ]
Dr. RASHID HASAN, Advisor

Note.- The principal notification was published in the Gazette of India, Extraordinary vide
number S.0. 1174 (E), dated the 18" July, 2007 and subsequently amended vide
notification numbers S.0. 1539 (E), dated the 13" September, 2007, S.0.1811(E), dated
the 24™ October, 2007, S.0.55(E), dated 9" January, 2008, S.0.428(E), dated the 4™
March, 2008, S.0.865(E) dated the 11" April, 2008, S.0.1894(E) dated the 31% July,
2008, S.0.2728(E) dated the 25" November, 2008, S.0.1356(E) dated the 27" May
2009, S.0.1802(E) dated the 22nd July, 2009 and S.0.2399(E), dated the 18"1
September, 2009, S.0.3122(E), dated the 7" December, 2009 and S.0.3123(E), dated
the 7" December, 2009, S.0.No.142(E), dated the 21%' January, 2010, S.0.619(E), 19"
March, 2010, S.0.1662(E) dated the 13™ July,2010, S.0.2390(E), dated the 30"
September, 2010, S.0.2904(E), dated the 8" December, 2010, S.0.181(E), dated the
28" January, 2011, S.O. 692(E), dated the 5" April, 2011, S.0.1537(E), dated the 6"
July, 2011, S.0.1754(E), dated the 28" July,2011 S.0.2609 (E) dated the 22nd
November, 2011, S.0.264 (E), dated the 13" February, 2012, S.0.1150(E), dated the
22nd May, 2012, S.0.2039(E), dated the 5" September,2012, S.O. 2802(E) dated the
27" November, 2012 and S.O. 2850(E), dated the 7" December, 2012 and S.O. 592 (E),
dated the 8" March, 2013.
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